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Defective Case Register from 2024-08-17 to 2024-08-17

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 2]'3L APL/24869/2024 IS)XEII)IAKUMAR ?324-08- 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
2 D-WP(C)/35630/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
v praDEep KunAR 202 RECEIT SHOVING SERVCOFY 10
CONTC/35342/2024 MAHAPATRA 17 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
4 CONTC/35551/2024 ADV 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
5 D-WP(C)/35633/2024 PITAMBAR PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 10-SUBJECT CODE NOT
6 D-CMP/35278/2024 |SUVENDU KAR 17 FURNISHED/INCORRECTLY MENTIONED
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
7 D-WP(C)/35625/2024 PITAMBAR PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
. v WD Gouav . L RECHI SHOWING SERVCOr 10
ABLAPL/24843/2024 MADANI 17 : :
Court fee of Rs.6/- not paid in the petition.
DEEPALI 2024-08- .
9 D-RSA/35608/2024 MAHAPATRA 17 1.Period of Delay 16 day
o D SAUMYA RANIAN (202408 ({0 611/ /ETCNOT FILED.
BLAPL/24806/2024 |PRADHAN 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KRISHNA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
I ID-WP(C)/3565072024 |oy ANDRA SAHU |17 NOT FILED.
Page 27 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12 D- SUBRAT KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/24810/2024 |SAHU 17 NOT FILED.
Page no. 16 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
13 CONTC/35436/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D- AUROVINDA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24787/2024 MOHANTY 17

Page nos 19,20,21,24,26,27,53 and 59 not partial
neat.
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6-RECEIPT SHOWING SERV.COPY TO

PRAVAT KUMAR |2024-08-
15 D-WP(C)/35700/2024 PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.
DEBASISH 2024-08- .
16 D-MACA/35439/2024 PATNAIK 17 1.Court Fee Rs 27,500/ payable, not paid
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08-
17 D-WP(C)/35511/2024 KUMAR SAHOO |17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
18 D-WP(C)/35712/2024 RASMITA SWAIN 17
1.Petition not correctly addressed to Honorable
Court 2.Page No. 11 at Annexure-1 is not legible
1.G.Mail Letter dt08.12.2023 as per Annexure-
ANJAN KUMAR  |2024-08- |6.and Letter.18.07.2024 as per annexure-9 not
19 D-WP(C)/35241/2024 BISWAL 17 tally with Prayer of the writ Petition as well as LA
Petition..
6-RECEIPT SHOWING SERV.COPY TO
20 |D-WP(C)/35558/2024 [SHARMISTHA 1302408~ 06 11/ T/ETC.NOT FILED.
SAMAL 17
1 D- BISWAIJIT RANJAN [2024-08- |Place it after furnishing of C.fee paid in the
RVWPET/35543/2024 TRIPATHY 17 connected RSA
6-RECEIPT SHOWING SERV.COPY TO
22 D-WP(C)/35598/2024 ETS[{{DHENDRA ?324_08_ AG/CG/IT/CT/ETC.NOT FILED.
s D SUCHITKUMAR - 2024-08- (0 611/ /ETCNOT FILED.
BLAPL/24777/2024 NAYAK 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D- SATYA NARAYAN 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/24799/2024 MISHRA 4 17 NOT FILED.
pagel5, 16 not legible.
s D MANOIKUMAR  2024-08- Ll iy ETC NOT FILED. |
ABLAPL/24779/2024 [PANDA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
26 |D-WP(C)/35557/2024 [SHARMISTHA 1302408 0611/ T/ETC.NOT FILED.
SAMAL 17
6-RECEIPT SHOWING SERV.COPY TO
27  |D-WP(C)/35560/2024 SHARMISTHA 2024-08- |\ G/CG/IT/CT/ETC.NOT FILED.
SAMAL 17
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
28 D-RSA/35668/2024 MISHRA 17
prayer not correctly made in RSA. Put up for SR
after removal of defec
29 D- MANAS KUMAR  [2024-08- [Put up for S. R. after filing of consolidated
CRLREV/24048/2024 |(CHAND 17 CRLREY petition.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
30 D-WP(C)/35611/2024 SARANGI 17
Page.No 12 under annxeure.2 date of order not
tally with Index annexure.2
6-RECEIPT SHOWING SERV.COPY TO
31 |D-WP(C)/35471/2024 IS{[(J)%%ANKAR ?324_08_ AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1 D- ADV 2024-08-

CONTC/35118/2024 17 1-Reference certificate not furnished,2-Year of
W.P.(C) mentioned prayer portion seems to be
wrong

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

33 CONTC/35446/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
34 D- TARA PRASAD 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24880/2024 MOHAPATRA 17 1.Affirmation para of the deponent not tally with
the affidavit.

BISWAIJIT 2024-08- |Put up for S.R. after filing of certified copy of
35 D-MACA/35613/2024 MOHANTY 17 impugned judgement.
56 | KSHIROD KUMAR 2024-08- (L6, 1 CT/ETCNOT HILED. |
ABLAPL/24825/2024 ROUT 17 : :
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
37 D-WP(C)/35664/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BAIJAYANTI 2024-08-
38 D-WP(C)/35705/2024 MOHANTY 17 AG/CG/IT/CT/ETC.NOT FILED.
s | SARATKUMAR  2024-08- (56, oy (U TONOT FILED. |

BLAPL/24805/2024 |JENA 17 : :
9-PROVISION OF LAW NOT FURNISHED ON

D- SRIKAR KUMAR ~ [2024-08- 1OP OF CAUSE TITLE.

40 lcMAPL/35785/2024 [RATH 17 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
41 CONTC/35376/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
4 D- BISWAIJIT RANJAN 2024-08- |Place it after furnishing of c.fee paid in the
RVWPET/35541/2024 TRIPATHY 17 connected RSA
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
43 CONTC/35356/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-08-
44 D-WP(C)/33920/2024 MOHANTY 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
45  |D-WP(C)/35555/2024 SHARMISTHA 2024-08- |\ G/CG/IT/CT/ETC.NOT FILED.
SAMAL 17
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
46 CONTC/35189/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHANT 2024-08-
47 D-WP(C)/35460/2024 DWIBEDI 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
48  |D-WP(C)/35592/2024 gi}SIOK KUMAR ?324_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
49  |D-WP(C)/35605/2024 SE?PII\IIA RANJAN ?324_08_ AG/CG/IT/CT/ETC.NOT FILED.




1-COURT FEE IS DEFICIENT.

DEBASISH 2024-08-
>0 D-MACA/35218/2024 PATNAIK 17 1.Period of Delay 27 days 2.Court Fee 12,500 is
payable.
D. 2024.0. |6-RECEIPT SHOWING SERV.COPY TO
51 |CONTC/35534/2004 [ADY- 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
52 |D-WP(C)/35527/2024 |SIDHARTHA DAS |- 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
2024-0. |0-RECEIPT SHOWING SERV.COPY TO
53 |D-WP(C)/35660/2024 BIKASH MISHRA |- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  [2024-08-
54 |D-WP(C)/35515/2024 |\ o (e 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  [2024-08-
55 |D-WP(C)/35687/2024 | b cwia 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
56  |D-WP(C)/35505/2024 JSEHI\?:HI BHUSAN ?324_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GYANENDRA 2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
57 |D-WA/35528/2024 |7/ i b TRIPATHY 17
1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
8 | ABLAPL/24830/2024 PRATIK DASH 115 NOT FILED.
Page no. 13 not neat.
o saNGRAM  Loasos S RECHI SHOWING SERVCOPY T0
ABLAPL/24874/2024 KESHARI ROUT |17 ' '
D. 2024.08. |0-RECEIPT SHOWING SERV.COPY TO
60 | CONTC/35431/2004 ADV- 17 AG/CG/IT/CT/ETC.NOT FILED.
o D AMULYARATNA [2024-08- [0 ot NOT FILED,
BLAPL/24802/2024 PANDA 17 ' '
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR |2024-08-
62 |D-CRLA/24618/2024 |7/ 0\ (i 17 AG/CG/IT/CT/ETC.NOT FILED.
RAMESH 2024.08. 21-STATUTORY DEPOSIT/AWARDED
63 |D-MACA/35236/2024 CHANDRA SAHOO |, AMOUNT NOT DEPOSITED.
1
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D REETAM 2004-08. #6§%?E§§GIBLE ATTESTED ANNEXURES
BLAPL/24809/2024 MISHRA 17 '

Page no. 45 not neat and legible.Annexure 9 page

marking wrong in Book mark.




6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR  |2024-08-

65 D-WP(C)/35588/2024 BEHERA 1 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

66  |D-WP(C)/35547/2024 Efgl\gf KRISHNA fg%og' AG/CG/IT/CT/ETC.NOT FILED.

o KABIRKUMAR  2024-08- {06l T ONOT FILED. |

BLAPL/24875/2024 |JENA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  |2024-08-

68 D-WP(C)/35519/2024 MOHANTY 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

69 2]'3L APL/24857/2024 ﬁ?ﬁ&]}m fg%og' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

70 D-WP(C)/35638/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

71 D-WP(C)/35662/2024 PRADHAN 17
Page no 16 to 21 are not legible .
6-RECEIPT SHOWING SERV.COPY TO

JAGAJIBAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

72 D-WP(C)/35670/2024 PRADHAN 17
Annexure- 2 not attested true copy.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D i s LS ce bel e
furnished on the top of the cause title.3.Paragraph
in the declaration not correctly furnished in the
petition.4.Authorization to swear affidavit on
behalf of the other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PABITRA KUMAR |2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

74 D-WP(C)/34873/2024 NAYAK 17 NOT FILED.

Annex.2 and page 22 and 23 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AMIYA KUMAR  |2024-08- |18-CERTIFIED COPY OF TRIAL/APPELLATE

75 |D-WR(C)3550922024 ey atol 17 COURT ORDER NOT FILED
Certified copy of annex.1 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

76 |D-WP(C)/35692/2024 éﬁ%ﬁ?DA fgz4-og- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

ITISHREE 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.

77 D-WP(C)/34327/2024 TRIPATHY 17

page nos- 16,18 not legible




1. Period of Delay 59 days 2.Court Fee Rs 7500/

78 D-MACA/35445/2024 DEBASISH 2024-08- payable not paid 3. court fees payable not
PATNAIK 17 .
correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
BIKRAM STAMPED,EXECUTED,ACCEPTED.
79 D- CHANDRA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/24827/2024 GHADEI 17 NOT FILED.
14-NOT PROPERLY INDEXED.
A,B not mentioned in index and file.Page n0.9 not
neat.Petitioner no.1 not executed V nama.
3-AUTHENTICATION FEE IS DEFICIENT.

o P DR orneon RECEIT SHOWING SERYCOPYTO

CRLMC/24642/2024 KUMAR DASH 17 : :
Authentication fee Rs. 1.10 to be paid.
RANJAN KUMAR |2024-08- |Synopsis and Date Chart in Index is not properly

81 D-WP(C)/35673/2024 ROUT 17 indicated.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

SOUBHAGYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

82 D-CRLA/24438/2024 KUMAR DASH 17
1.Period of Delay 361 days 2.Court Fee Rs.6/-not
paid

BLAPL/24854/2024 MOHANTY 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D- GOPAL PRASAD  |2024-08- |9-PROVISION OF LAW NOT FURNISHED ON
CMAPL/35782/2024 | JENA 17 TOP OF CAUSE TITLE.
1.Period of Delay 19 days
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

85 D-CRLA/24712/2024 SURESH CH DASH 17 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 26 days
6-RECEIPT SHOWING SERV.COPY TO

26 D-WP(C)/35585/2024 SAROJ KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

PADHI 17
Page no 16 and 21 not neat and legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

87 D-WP(C)/35497/2024 RAMAKANTA DAS f224_08_ 1.the name of the counsel in capital letters and
enrollment number in last page of writ petition not
furnished.2.Annexure-3 is not
exhibited.3.Opp.parties in court below have not
been made parties.4.Nomenclature of the case
may be C.M.P
Under annexure-2 copy of order dated 5.1. 22

PRASANNA 2024-08- |. : . iy

88 D-WP(C)/35602/2024 KUMAR MISHRA |17 INMACA-779/15 is filed but in index it is

mentioned MACA-780/15




16-PETITION/APPEAL NOT IN TIME

89 |ID-RSA/35652/2024 i} RUMAR - [2024-05
Period of Delay 5 days
ABLAPL/24848/2024 MOHANTY 17 : :
SUBHRANSU 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
91 D-WP(C)/35632/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
0 D- CHANDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24862/2024 |SEKHAR MISHRA |17 Relationship not mentioned in the affidavit.Page
38 not found.Date not mentioned in the v.nama.
- AT AR rpeon RECEIT SHOWING SERYCorY To
CONTC/35407/2024 PRADHAN 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-
94 BHARAT JALLI
CRLMC/24717/2024 17 1. Annexure number not correctly furnished in
Prayer of the petition
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA 2024-08-
95 D-WP(C)/35699/2024 GOSWAMY 17 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
96 |D-MACA/35058/2024/ADAM ALIKHAN 35> 0% AMOUNT NOT DEPOSITED.
1.Period of Delay 63 days.
ABLAPL/24870/2024 (CHAND 17 : :
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
98 CONTC/35533/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24604/2024 MAHANTY 17 : :
SUBHRANSU 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
100 |D-WP(C)/35628/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
101 D- MANAS KUMAR  |2024-08- |1. Not Swearing the affidavit to deponent before
CRLMC/24570/2024 |CHAND 17 the Oath commissioner.
6-RECEIPT SHOWING SERV.COPY TO
D- AGASTI 2024-08-
102 BLAPL/24665/2024 [KANUNGO 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
103 |D-WP(C)/35657/2024 KANISKA RATH 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
104 |D-WP(C)/35503/2024 Eﬁﬁ,{ﬁ PRASAD ?324_08_ AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- RABI NARAYAN  |2024-08-
105 ABLAPL/24859/2024 'BEHER A 17 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

106 |D-WP(C)/35659/2024 BIKASH MISHRA ?224_08_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
107 BLAPL/24767/2024 ANIRUDHA DAS 17 AG/CG/IT/CT/ETC.NOT FILED.
1.The name of the counsel in capital letter in
GOKULANANDA |2024-08- |vakaltnama not furnished. 2.Date of execution of
108 ID-WP(C)/35461/2024 PADHI 17 vakaltnama not furnished. 3.Subject Code
incorrectly Mentioned
6-RECEIPT SHOWING SERV.COPY TO
109  |D-WP(C)/35603/2024 SAROJKUMAR 1202408~ 1\ o/ G/IT/CT/ETC.NOT FILED.
PADHI 17
2024-08- 21-STATUTORY DEPOSIT/AWARDED
110 |D-MACA/35523/2024|SOMNATH ROY 17 AMOUNT NOT DEPOSITED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
111 ABLAPL/24840/2024 DEBASIS MISHRA 17 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
112 |D-WP(C)/35640/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
13 |2 PRADEEP KUMAR 2024-08- (0t o R e
CONTC/35339/2024 MAHAPATRA 17 : :
D- RAMESH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
114 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24845/2024 MALARANA 17
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
115 D- SUSIL KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24866/2024 [PATTNAIK 17
Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
e D- SHASHANKA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35385/2024 |SHEKHAR PATRA |17 . .
1.Date of disposal seems to be wrong in prayer
portion of the Contc Petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
17 BLAPL24780/2004 MAHES DAS 17 NOT FILED.
pagel0 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08-
118 |D-WP(C)/35508/2024 KUMAR SAHOO |17 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
1o |2 PADMANA 202408 1 T CTETCNOT FILED,
CRLMC/24648/2024 BHUTIA 17 : :
Authentication fee Rs. 4.40/- to be paid.
o |2 PRADEEP KUMAR 2024-08- (0t o R e
CONTC/35352/2024 MAHAPATRA 17 : :
121 |D- JYOTIRMAYA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/24816/2024 [SAHOO 17 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page9 and 10 not legible.Name of victim should
not be mentioned in the Bail Aplication.

6-RECEIPT SHOWING SERV.COPY TO

122 |D-WP(C)/35574/2024 TIKERAM MEHER fgz4-og- AG/CG/IT/CT/ETC.NOT FILED.
123 P CHINMAYA 2024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 10
RVWPET/35590/2024 KUMAR NAYAK |17 ) )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/35556/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
125 |D-WP(C)/35600/2024 |ARIJEET MISHRA 17 AG/CG/IT/CT/ETC.NOT FILED.
126 P ABHISIDDHANTA 2024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 10
CRLMC/24593/2024 [SAHOO 17 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
127 D- KSHIROD KUMAR (2024-08- [FURNISHED/INCORRECTLY MENTIONED
ABLAPL/24828/2024 ROUT 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page nos. 13 and14 not neat.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
128 |D-CRLA/24729/2024 [DEBASNAN DAS |79+ 08" AG/CGT/CT/ETC.NOT FILED.
Court Fee Rs.6/-not paid 2.Provision of law not
furnished in I.A.No0.2070/2024
6-RECEIPT SHOWING SERV.COPY TO
120 D- PRAJIT KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35399/2024 |PRADHAN 17 W.P.(C)No.wrongly mentioned in index under
annex-1
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIDYALOK 2024-08-
130 |D-CRLA/24614/2024 MOHAPATRA 17 1-Code no. wrongly indicated in assessment
slip,2-Good ground certificate not furnished,3-
Page no.6 marked twice
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
131 CMAPL/35691/2024 ADV. 17 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
D- SUSHANTA 2024-08- ..
132 CRLLP/24815/2024 | KUMAR JOSHI 17 1.Provisional of Law Appears to be wrong.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
133  |D-WP(C)/35572/2024 TIKERAM MEHER 17 AG/CG/IT/CT/ETC.NOT FILED.
134 P ABHAYA KUMAR 12024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 10
CRLMC/24690/2024 |PARIDA 17 ) )




6-RECEIPT SHOWING SERV.COPY TO

TUSHAR KANTA |2024-08-
135 |D-WP(C)/35644/2024 NAYAK 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
136 |D-WP(C)/35697/2024 MISHRA 17
Page 22 not neat
6-RECEIPT SHOWING SERV.COPY TO
137 |D-WP(C)/35553/2024 SHARMISTHA 2024-08- |\ G/ICGAT/CT/ETC.NOT FILED,
SAMAL 17
138 |2 SANDEEPRAJ 200408~ (00 O et ST FILED,
CRLMC/24706/2024 PANDA 17 : :
139 |- CHINMAYA 202408 1 T CTETCNOT FILED,
RVWPET/35586/2024 KUMAR NAYAK (17 : :
140 |D-WP(C)/35717/2024 (GAYATRI PATRA 2024-08- as per annexure -7 dt-23.03.24 not tally with
17 index at SL no-10
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
141 CONTC/35535/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
42 |2 MANAS KUMAR 2024-08- (0 S o R e e
ABLAPL/24868/2024 (CHAND 17 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
143 CONTC/35404/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
144  |D-WP(C)/35665/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- .
145 |D-WP(C)/35474/2024 |ASHOK DAS 17 Page-9 under Annexure-1 series not filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
146 |D-WP(C)/35616/2024 NIHAL RATH 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- MOHENDRA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
147 KUMAR
BLAPL/24731/2024 MOHAPATRO 17
Relationship not mentioned in the affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
148 BLAPL/24773/2024 SRINIBAS PARIJA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
149 |D-WP(C)/35591/2024 BEHERA 1 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
150 D- AMITAV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24839/2024 MOHANTY 17
Page no. 10 not complete.
JITENDRA KUMAR [2024-08- |.Receipt Showing Serv.copy To School and Mass
151 D-WP(C)/35531/2024 LENKA 17 Education not Filed.
2 D UDITRANIAN 202408 Ll i ETC NOT FILED.
BLAPL/24865/2024 |JENA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AMLAN 2024-08-
153 ABLAPL/24871/2024 MOHANTY 17 20-VERNACULAR CERTIFICATE NOT

FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PRAFULLA 2024-08-
154 9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/24863/2024 [ KUMAR KHATEI (17 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08-
155 |D-WP(C)/35516/2024 KUMAR SAHOO |17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA KUMAR|2024-08-
156 |D-WP(C)/35549/2024 MISHRA (2) 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIJAYA KUMAR  |2024-08-
157 ID-WP(C)35594/2024 |pprippA 1 17 Annexure- 8 are letters dated 13.11 23 and 15.5
24 but in index it is mentioned copy of order dtd.
30.1 24
s D SURVAKANTA 202408 (0 611/ /ETCNOT FILED.
CRLMC/24666/2024 DWIBEDI 17 : :
6-RECEIPT SHOWING SERV.COPY TO
RAMANIKANTA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
159 |D-CRLA/24532/2024
PATTANAIK 17 . .
Occupation of deponent not properly stated in
affidavit in [.As.
LALIT KUMAR 2024-08- |SI nos of the paragrapf in the petition not tally
160 |D-CMP/35466/2024 MAHARANA 17 with declaration, occupation not furnished
161 |2 SUCHIT KUMAR 200408~ [C0 O et S OTFILED,
BLAPL/24775/2024 [NAYAK 17 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
162 |D-FAO/35387/2024 |BIKASH MISHRA 17 AG/CG/IT/CT/ETC.NOT FILED.
JYOTIRMAY 2024-08- |.Receipt Showing Serv.copy To School and Mass
163 D-WP(C)/35658/2024 GUPTA 17 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
o4 D- AKSHAYA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24887/2024 [BISOI 17 Criminal Miscellaneous Jurisdiction not furnished
on the top of the cause title.
s D RONALISHA 202408 Ll iy ETC NOT FILED.
BLAPL/24842/2024 |PRADHAN 17 : :
PRADEEP KUMAR |2024-08-
166 |D-MACA/35610/2024 MISHRA 17 Annex. are not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
167 |D-WP(C)/35688/2024 éﬁ%ﬁ?DA fgz4-og- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
168 BLAPL/24835/2024 MILAN KANUNGO 17 AG/CG/IT/CT/ETC.NOT FILED.
169 |2 JYOTIRMAYA — 2024-08- (* 0 o et SO FLED,
BLAPL/24792/2024 |[SAHOO 17 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
170 CONTC/35545/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.




171

D-MACA/35571/2024

PRADEEP KUMAR

2024-08-

Annex. are not properly page marked.

MISHRA 17
- SURMAANTA. proeon  RECEITTSHOWING SERCORY o

BLAPL/24896/2024 [DWIBEDI 17 : ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

173 D- RAKESH KUMAR [2024-08-

CRLMC/24602/2024 ROUTRAY 17 1. P.S. case number not correctly mentioned in
cause title. 2. Page nos 41,53,61 and 62 not
legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

174 E'L APL/24834/2024 EXATSTHAIEQE fg%og' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
ARUN KUMAR 2024-08-
175 |D-WP(C)/35674/2024 ACHARYA 17 AG/CG/IT/CT/ETC.NOT FILED.
e D AMULYARATNA - [2024-08- [0 ot NOT FILED,

BLAPL/24808/2024 [PANDA 17 : ‘
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

177 CONTR/24745/2024 ADV 17 16-PETITION/APPEAL NOT IN TIME
Period of Delay 62 days
o SURVAANTA proeon  RECEITT SHOWING SERCORY o

ABLAPL/24878/2024 [DWIBEDI 17 : ‘

o - RAKESH KUMAR |2024-08- (100 o orNOT FILED,

CRLMC/24594/2024 ROUTRAY 17 : ‘
6-RECEIPT SHOWING SERV.COPY TO

BHASKAR 2024-08-
180 | D-WP(C)/35737/2024 CHANDRA PANDA |17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/35604/2024 |SWAPNIL ROY 17 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
182 CONTC/35489/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
183 |D-WA/35499/2024  |A.K.NATH 2024-08- |COURT ORDER NOT FILED
1. Period of Delay 160 days delay. 2.0.H.C.A'W
F fee Rs.50/- not paid 3. Impugned order date in
cause title not correct mention.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
184 |D-WP(C)/35596/2024 RAKESH SHARMA
17 D
Synopsis , list of dates and events are not page
marked .
6-RECEIPT SHOWING SERV.COPY TO
185  |D-WP(C)/35689/2024 SADASIVA PATRA 12024-08- 1\ G/IT/CT/ETC.NOT FILED.

(1

17




SUBHRANSU

6-RECEIPT SHOWING SERV.COPY TO

186 |D-WP(C)/35627/2024 BHUSAN fg%og' AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- DAYANANDA 2024-08-
187 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/24800/2024 MOHAPATRA 17 TOP OF CAUSE TITLE.
188 |2 ACHYUTANANDA 2024-08- (0 S o R e e
ABLAPL/24803/2024 PATTANAIK 17 : :
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
189 |D-WP(C)/35647/2024 |[SANKAR 17 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
190  |D-WP(C)/35654/2024 Q{J%TTI/EMAY fgz4-og-
Date of annex.5 mentioned in the index and
petition not tally to annex.5 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
191 |D-WP(C)/35576/2024 PDIX%DEEP KUMAR fg%og' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-08-
192 |D-WP(C)/33573/2024 KUMAR DASH 17 AG/CG/IT/CT/ETC.NOT FILED.
193 |2 PRADEEP KUMAR 2024-08- (0t o Rer e e
CONTC/35340/2024 MAHAPATRA 17 : :
194 |2 KSHIROD KUMAR 2024-08- ("0t o R e e
ABLAPL/24829/2024 ROUT 17 : :
SARADA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
195 |D-CMP/35618/2024 |PRASANNA 17 AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
BIBEKANANDA  |2024-08- |Date of order mentioned in the index under
196 |D-CMP/35075/2024 BHUYAN 17 annexure-4. not tally to annexure-4 as annexed
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
197 BLAPL/24836/2024 SUJATA JENA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
198 |D-WP(C)/35559/2024 [ ARMISTHA - 202408~y 0611/ T/ETC NOT FILED.
SAMAL 17
ARJUNA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
199 |D-WP(C)/35482/2024 (CHARANA 17 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
200 |D-WP(C)/35595/2024 gi}SIOK KUMAR fg24-08- NOT FILED.
Annexure- 1 is not neat copy . Annexure-1 is
Revision petition no.-421 of 2021 but in index it
is mentioned Revision petition no- 421 of 20221
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
201 CONTC/35550/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
202 CONTC/35554/2004 ADV 17 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

SOUMYA RANJAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
203 |D-WP(C)/35462/2024 |7 o\ r 17
Legible copy of page-70 and 74 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- [10-SUBJECT CODE NOT
204 | ABLAPL/24886/2024 PEVASHIS PANDA 11 FURNISHED/INCORRECTLY MENTIONED
1.Page no.14 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
s D AMIT KUMAR 2024-08. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24885/2024 ISAA 17 1.Paragraph in declaration not correctly furnished
in the petition.
6-RECEIPT SHOWING SERV.COPY TO
s D DV 2024-08. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35373/2024 17 Date of disposal of CONTC.no.mentioned on the
Top of the Cause Title Seems to be Wrong
6-RECEIPT SHOWING SERV.COPY TO
207 |D-WP(C)/35564/2024 3t SIISTHA - 202408~ 4 0. G 1/ T/ETC.NOT FILED.
SAMAL 17
208 P JITENDRA 2024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 1o
BLAPL/24764/2024 |SAMANTARAY 17 . :
6-RECEIPT SHOWING SERV.COPY TO
209 |D-WA/35637/2024 | SANTOSH KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 17
D. 2024.08. (6-RECEIPT SHOWING SERV.COPY TO
210 | A BLAPL/24818/2024 CHIRANJIB ROUT [ AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-08. (6-RECEIPT SHOWING SERV.COPY TO
211 | 51 APL/24889/2024 PEVASHIS PANDA (1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-08-
212 |D-WP(C)/35524/2024 | o ooy . AG/CG/IT/CT/ETC.NOT FILED.
213 P PRADEEP KUMAR 12024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 1o
CONTC/35346/2024 [MAHAPATRA 17 : :
214 |P: MANAS KUMAR  2024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 1o
CRLMP/24881/2024 |CHAND 17 : :
6-RECEIPT SHOWING SERV.COPY TO
215 |D-WP(C)/35748/2024 [SUNAL KUMAR - 12023-08- |, = IT/CT/ETC NOT FILED.
SWAIN 17
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA  [2024-08-
216 |D-WP(C)/35646/2024 | 3\ 1 . AG/CG/IT/CT/ETC.NOT FILED.
2024-08. (6-RECEIPT SHOWING SERV.COPY TO
217 |D-WP(C)/35648/2024 BANABIHARI RAY || AG/CG/IT/CT/ETC.NOT FILED.
218 |P: SATYABRATA 2024-08- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 1o
CRLMC/24683/2024 [PANDA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
219 [D-WP(C)/35562/2024 SHARMISTHA 2024-08- |\ G/ICGAT/CT/ETC.NOT FILED,

SAMAL

17




6-RECEIPT SHOWING SERV.COPY TO

D- SURYAKANTA 2024-08-

220 ABLAPL/24882/2024 IDWIBEDI 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

221 |D-WP(C)/35529/2024 |SIDHARTHA DAS 17 NOT FILED.

Page 28 not neat.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- [19-UNDERTAKING FOR NON FILING OF

222 | CRLMC/24838/2024 |FANUPDASH 1 TRANSLATED COPY NOT FILED
1. Occupation not furnished in affidavit. 2.
Authentication fee Rs. 2.20/- to be paid.
21-STATUTORY DEPOSIT/AWARDED

223 |D-MACA/34918/2024 PRATIVA MISHRA |707+0%7 AMOUNTNOT DEPOSITED.
1.Period of Delay 220 days

SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
224 |D-WP(C)/35634/2024 BHUSAN 17 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
18-CERTIFIED COPY OF TRIAL/APPELLATE

225 |D-CMP/35427/2024 INIRANJAN PANDA 7024087/ COURT ORDER NOT FILED
occupation not furnished, SL-nos of paragraph
made in the petition not mentioned in declaration
properly
This case involves in sexual offence,the name of

226 |D-CRLA/24747/2024 JYOTIRMAYA 2024-08- victim/informant be not there as per the standing

SAHOO 17
order 3/2024
6-RECEIPT SHOWING SERV.COPY TO
. D- RAGHUNATH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24873/2024 DASMOHAPATRA |17 Criminal Miscellaneous Jurisdiction not furnished
on the top of the cause title.

2ng |- PRADEEP RUMAR 12024-03- gGRFC%%g/TCST}/IEOTVgIggTSEII%gOPY 10

CONTC/35345/2024 MAHAPATRA 17 ) )
PRADEEP KUMAR (2024-08-

229 |D-MACA/35575/2024 MISHRA 17 Annex. are not properly page marked.

6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-08-

230 |D-WP(C)/35597/2024 BEHERA 1 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

231 |D-WP(C)/35480/2024 IS{[(J)%I%ANKAR ?224-08- I.Legible copy of page-25 and 29 to be
filed.2.Mobile number of the counsel in
vakaltnama not furnished.3.Paragraph of writ
petition not correctly numbered

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

232 CONTC/35569/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

PRAVASH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
233 |D-WP(C)/35457/2024 CHANDRA JENA 117
Legible copy of page-45 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
234 |D-WP(C)/35669/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
2004-08 1.DEFICIT AUTHENTICATION FEE OF RS
235 |D-WA/35636/2024 SAILABALA JENA 17 “7°712.25 /- NOT FILED 2. Annexures are disorder
attached
136 D- ADV 2024-08- |1.Period of Delay 17DAYS (ia FILED WHICH IS
RVWPET/31426/2024 17 INCOMPLETE)
6-RECEIPT SHOWING SERV.COPY TO
237 |D-WP(C)/35538/2024 PD‘XETHA SARATHI ?324_08_ AG/CG/T/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
238 CONTC/35353/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
139 D- GIRIJA SANKAR 2024-08- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/24819/2024 NAYAK 17 NOT FILED.
Page no. 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
240 |D-WP(C)/35675/2024 CHANDRA PANI 117 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
241 |D-WP(C)/35661/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
D- DURGA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
242 BLAPL/24821/2024 PRASANNA 17 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
243 [P RAKESH KUMAR 2024-08- (00 S o R e b,
CRLMC/24596/2024 ROUTRAY 17 ) :
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-08-
244  |D-WP(C)/35539/2024 KUMAR SAHOO |17 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24899/2024 [SAA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JYOTI RANJAN 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
246 |D-WP(C)/35743/2024 KHUNTIA 17 NOT FILED.
Page 18 not neat
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
”» D- LAXMINARAYAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24569/2024 RAYATSINGH 17 Authentication fee Rs. 3.30/- to be paid. 2..mobile
Phone Numbers Of All The Signing Advocates
Not Indicated
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
248 ADV. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/35360/2024

17




SHARMISTHA 2024-08- |.Receipt Showing Serv.copy To School and Mass
249 |D-WP(C)/35566/2024 SAMAL 17 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR  |2024-08-
250 |D-WP(C)/34669/2024 BHANJADEO 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
251 |D-WP(C)/35493/2024 RAMAKANTA DAS 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
250 D- SANGRAMIIT 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24861/2024 [PANDA 17
1. Page no. 9 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

253 |- ANIRUDHA DAS | 2024-08-

BLAPL/24867/2024 17 1. Criminal Miscellaneous Jurisdiction not
furnished on the top of the cause title.I.A.
n0.1058/2024 filed but not marked in the Index.
6-RECEIPT SHOWING SERV.COPY TO

SUBASH 02405, AG/CG/IT/CT/ETC.NOT FILED.
254  |D-WP(C)/35469/2024 (CHANDRA . .
17 The name of the counsel in capital letter and
PUSPALAKA . . oo
enrollment number in last page of writ petition not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR |2024-08-
255 |D-WP(C)/35472/2024 ACHARYA 17 AG/CG/IT/CT/ETC.NOT FILED.
b sy s, CRECHITSHOUNG SERVCONY T

CRLREV/24776/2024 KUMAR MISHRA |17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

UMA CHARAN 2024-08-
257 |D-WP(C)/35465/2024 MISHRA 17 1.Legible copy of page-31(C.copy of Annexure-3)
to be filed.2.Report of R.I as stated under
Annexure-3 in index not filed.
6-RECEIPT SHOWING SERV.COPY TO
)sg D- JANMEAJAYA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24766/2024 DASH 17 Synopsis and date chart not mentioned in the

Index.
LAXMI PRASAD |2024-08- |.Receipt Showing Serv.copy To School and Mass
259 |D-WP(C)/35786/2024 DWIVEDY 17 Education not Filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
260 CONTC/35438/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
261 |- NIBEDITA 202408 T CTETCNOT FILED,
ABLAPL/24877/2024 MOHANTY 17 : :
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-08-
262  |D-WP(C)/35606/2024 MAHAPATRA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
263 |D-WP(C)/35160/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
264 | ABLAPL/24888/2024 DEVASHIS PANDA 17

1.page no.14 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

D- PRADEEP KUMAR (2024-08-
265 CONTC/35338/2024 IMAHAPATRA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
266 | D-WP(C)/35463/2024 RAGHUNATH 2024-08- 1.Reference certificate furnished, but status of the
DASMOHAPATRA (17 .
cases not furnished.2.Case number and date of
order mentioned in Annexure-9 do not tally with
averment of writ petition and index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 11-NEAT,LEGIBLE ATTESTED ANNEXURES
267 |D-WP(C)/35525/2024 NIRANJAN LENKA 17 NOT FILED.
1.Petition not correctly addressed to Honorable
Court 2.Annexs.1 and 4 not neat and legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
268 |D-WP(C)/35517/2024 PARSURAM DAS 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
269 |D-WP(C)/35667/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
o b UL RATNA rpeon RECEITT STOWTNG SERVCOPY 0
BLAPL/24804/2024 |PANDA 17 ) )
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
271 |D-WP(C)/35643/2024 PITAMBAR PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.
- b RN . RECETSTOUC SERVEORYT0
BLAPL/24892/2024 | DWIBEDI 17 : :
6-RECEIPT SHOWING SERV.COPY TO
273 |D-WP(C)/35703/2024 [P RVAT KUMAR 1302408~ 606 11/ T/ETC.NOT FILED.
PANDA 17
6-RECEIPT SHOWING SERV.COPY TO
274 |D-WP(C)/35573/2024 BRI AKISHOR 1302408 601/ T/ETC.NOT FILED.
PANDA 17
D- 2024-08- 1. ICC case number not correctly furnished in
275 CRLMC/24658/2024 LINGARAJ DASH 17 cause ‘qtle and [.A. petition. 2. Page nos 28, 29 ,32
not legible.
D- SUKANTA KUMAR (2024-08- . .
276 CRLREV/24743/2024 DALAI 17 Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
277  |D-WP(C)/35593/2024 gi}SIOK KUMAR fg%og' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
278 D- TARA PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24894/2024 MOHAPATRA 17
1.Page no.10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
279  |D-WP(C)/35456/2024 MOHANTY 17
Legible copy of page-22 to be filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
280 ABLAPL/24884/2024 DEVASHIS PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- PRADEEP KUMAR |2024-08-
281 CONTC/35348/2024 IMAHAPATRA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
282 |D-WP(C)/35656/2024 Q{J%TTI/EMAY fgz4-og-
Date of annex.5 mentioned in the index and
petition not tally to annex.5 as annexed
283 |- BISWARANIAN . 2024-08- (00 S B O FILED,
BLAPL/24853/2024 |DAS 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 D- PRANAB KUMAR |2024-08- 9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/24847/2024 |SAMANTRAY 17 TOP OF CAUSE TITLE.
1. Page nos.8 and11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
285 |D-WP(C)/34751/2024 [BRAIAKISHOR 1302408 06 1/ T/ETC.NOT FILED.
PANDA 17
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
286 BLAPL/24872/2024 DEBASIS MISHRA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
287 |D-WP(C)/35536/2024 CHANDRA NAYAK |17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
288 | D-WP(C)/34999/2024 MISHRA 4 17
Deficit court fee Rs 4/ to be paid. copy not served
on AG (Govt) .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
739 D- JYOTIRMAYA 2024-08- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/24813/2024 [SAHOO 17 STAMPED,EXECUTED,ACCEPTED.
Rs10 not paid in Vakalatnama.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
290 CONTC/35563/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
201 D- DEBASIS MISHRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24855/2024 17 . :
Father name wrongly mentioned in the
affidavit.Paragraph not correctly mentioned in the
affidavit.
292 [P PRAIITKUMAR  2024-08- (0 S o R e b,
CONTC/35401/2024 PRADHAN 17 : :
6-RECEIPT SHOWING SERV.COPY TO
293 |D-WP(C)/35589/2024 gi}SIOK KUMAR fg%og' AG/CG/IT/CT/ETC.NOT FILED.
BISWAIJIT 2024-08- |op no -2 (New India Assurance co.Ltd) in court
294 ID-MACA/35617/2024 MOHANTY 17 below not made party
25 |D: TARAPRASAD  2004-08- (16,1 CT/ETCNOT HILED. |
ABLAPL/24883/2024 MOHAPATRA 17 : :




SUBASH

6-RECEIPT SHOWING SERV.COPY TO

296 |D-WP(C)/35475/2024 CHANDRA fg%og' AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
297 |D-WP(C)/34752/2024 BRAJAKISHOR - 2023-08- 1 - 51/ T/ETC NOT FILED.
PANDA 17
298 D- BISWAMBAR 2024-08- |As per standing order no-3 dated 9.7.24 the name
BLAPL/24771/2024 MOHANTY 17 of the prosecutrix shall not mentioned the petition.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR |2024-08-
299 |D-WP(C)/33921/2024 SAMANTARAY 17 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. 6-RECEIPT SHOWING SERV.COPY TO
300 CONTC/35448/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
301 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35444/2024 ’ 17
INDEX PAGE NUMBER IS WRONG
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
302 |D-WP(C)/35629/2024 PITAMBAR PANDA 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- : .
303 |D-WA/35727/2024  NIRANJAN LENKA 17 Put up for SR after filing of impugned order
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
304 |D-WP(C)/35651/2024 TIKERAM MEHER 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SURENDRA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
305 |D-WR(C)/35521/2024 1 j\MAR SAHOO |17 NOT FILED.
Page 14 not legible.
306 |2 BADRINARAYAN 2024-08- (70 S o RER e 10
ABLAPL/24801/2024 MOHAPATRA 17 : :
07 |2 PRADEEP KUMAR 2024-08- (L6, 11 CT/ETCNOT HILED. |
CONTC/35336/2024 MAHAPATRA 17 : :
308 |2 PRADEEPTA 202408 (T CTETCNOT FILED,
ABLAPL/24782/2024 KUMAR BEHERA |17 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
309 D- PURNA CHANDRA (2024-08- |10-SUBJECT CODE NOT
CRLMC/24578/2024 MOHARANA 17 FURNISHED/INCORRECTLY MENTIONED
1. Page no. 11 not legible.
310 2 JYOTIRMAYA  2024-08- \F 0 o et RO FLED,
ABLAPL/24814/2024 [SAHOO 17 : :
31 2 KUNALKUMAR 2024-08- (0 S e R e ED,
CONTC/35441/2024 |SWAIN 17 : :
32 2 BISWA PRAKASH 2024-08- (0 S o O eI ED,
BLAPL/24793/2024 |DHAL 17 : :
313 |D-WP(C)/35686/2024 ARUPANANDA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

GOSWAMY

17

AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 17-08-2024 (CASES FILED BEFORE 2024)

Sl

no || Filing Number || Case Number Advocate for Petioner/Caveator Defects as

per S.R.

5.
SECON

M/S SAILABALA D COPY
CONTO%/C?SOMZ CONTOC;/SBOMZ JENA,K.BADHEI,A.SAHOO,S.MOH |||OF

ANTY PETITIO
N NOT
FILED.






